
 

(b) Review by Government on the working of the above Corporation.  
[Placed in Library. See No. L.T. 10108/17/23] 

 
(ii) A copy each (in English and Hindi) of the following papers, under sub-

section (1) of Section 70 of the Disaster Management Act, 2005:- 
 (a) Annual Report of the National Disaster Management Authority 

(NDMA), New Delhi, for the year 2022-23. 
 (b) Statement of Objectives and Reasons alongwith Statement of 

Explanatory Notes pertaining to the above-mentioned Report. 
 (c) Review by Government on the working of the above Authority. 

[Placed in Library. See No. L.T. 10109/17/23] 
   
(iii) A copy each (in English and Hindi) of the following papers:— 
 (a) Annual Report and Accounts of the National Institute of Disaster 

Management (NIDM), New Delhi, for the year 2022-23, together 
with the Auditor’s Report on the Accounts. 

 (b) Statement of Objectives and Reasons pertaining to the above-
mentioned Report. 

  (c) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T. 10110/17/23] 

 
Notification of the Ministry of Home Affairs 
 
गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी अजय कुमार) : महोदय, मȅ गृह मंतर्ालय की िदनाकं 22 अगÎत, 
2023 की अिधसूचना सखं्या का.आ. 3744(अ), िजसमȂ यह अिधसूिचत िकया गया है िक भोपाल 
(मध्य Ģदेश), धारवाड़ (कनार्टक) और गुवाहाटी (असम) मȂ Îथािपत कȅ पस राÍटर्ीय न्यायालियक 
िवज्ञान िवÌविवǏालय अिधिनयम, 2020 की धारा 53 की उप धारा (2) के अधीन राÍटर्ीय 
न्यायालियक िवज्ञान िवÌविवǏालय के कȅ पस के रूप मȂ सिÇमिलत हȗगे, की एक Ģित (अंगेर्ज़ी 
तथा िहन्दी मȂ) सभा पटल पर रखता हंू।  

[Placed in Library. See No. L.T. 10113/17/23] 
 
I. Notification of the Ministry of Education 
II. Report and Accounts (2021-22) of IIIT, Allahabad and related papers 
 
िशक्षा मंतर्ालय मȂ राज्य मंतर्ी (डा. सुभाष सरकार) : महोदय, मȅ िनÇनिलिखत पतर् सभा 
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